
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA No.460/97 

Thursday, this the 3rd day of April, 1997. 

HON'BLE SHRI AV HARIDASAN, VICE CHAIRMAN 
HON'BLE SHRI PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

S Rajendran, 
Munduchirayil House, 
Podiyadi P0, Tiruvafla. 

.Applicant 

By Advocate  Shri K Gopalan. 

vs 

The Superintendent of Post Offices, 
Head Post Office, Tiruvafla Division, 
Tiruvafla. 

The Chief Post Master General, 
Kerala Circle, 
Office of the Chief Post Master General, 
Trivandrum-13. - 

Union of India represented by the Secretary, 
• Ministry of Communications, 

Department of Posts, 
Central Secretariat, New Delhi. 

....Respondents 

By Advocate Shri James J NedumparaIor Shri Mathews J Nedumpara. 

The application having been heard on 3rd April, 1997, 
the Tribunal on the same day delivered the following: 

ORDER 

HON'BLE SHRI AV HARIDASAN, VICE CHAIRMAN 

Applicant, who had rendered service as a substitute 

Extra Departmental Agent on various Extra Departmental posts for 

a considerable length of time, made a representation to the 

Superintendent of Post Offices, Tiruvafla, requesting that he may 

be regularly appointed to any one of the Extra Departmental posts 

pointing out that he heard that one or more vacancies are likely 

to arise in the near future. Recruitment to Extra Departmental 
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posts is in accordance with the instructions issued in this regard 

by the Director General, 	Posts & Telegraph. There is no extant 

instruction for absorption of a substitute Extra Departmental Agent. 

When a vacancy arises in a particular post, the applicant would 

also be entitled to put forth his candidature and if that is done, 

the selecting authority may consider, applicant's case also. 

Applicant has no right to claim a regular appointment and 

absorption as prayed for in this application. 

2. 	The application, therefore, does not merit admission. 

Hence, it is rejected under Section 19 (3) of the Administrative 

Tribunals Act, 1985. 

Dated the 3rd April, 1997. 

PV VENKATAKRISHNAN 
	

AV HARIDASAN 
ADMINISTRATIVE MEMBER 

	
VICE CHAIRMAN 
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